243 Report of the

BEN M. JOSH1): Sir, I beg to lay on the
Table a copy each (in English and Hindi)
of the following papers:—.

(1) Annual Report and Accounts of
the Indian Association for the
Advancement of Medical Education,
New Delhi, for the year 1980-81, and
the Auditors' Report on the Accounts,
together with a statement giving
reasons for the delay in laying the
papers. [Placed in Library. See No.
LT-8724/82].

(ii) Annual Report and Accounts of
the  Regional  Cancer  Centre,
Trivandrum for the year 1980-81, and
the Auditors' Report on the Accounts.
[Placed in Library. Sete No. LT-
3725/82].

Statements showing the action taken
by Government on the various as-
sorancs, pdromises and undertakings
given during various sessions.

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI KALPNATH
RAI): Sir, I beg to lay on the Table the
following statements (in English and
Hindi) showing the action taken by
Government on the various assurances,
promises and undertakings given during
the Sessions shown against them:—

(1) Statement No. XIII-—Hundred -
Thirteenth Session, 1980.

(i1) Statement No. XIV—Hundred-
Fourteenth Session, 1980.

(iii) Statement No. XI—Hundred-
Fifteenth Session, 1980.

(iv) Statement No. XIII-—Hundred-
Sixteenth Session, 1980.

(v) Statement No. VTO-Hun” dred-
Seventeenth Session, 1981.

(vi) Statement No. VII—Hun red-
Eighteenth Session, 1981.

(vii) Statement No. V—Hundred-
Nineteenth Session, 1981.
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(viii) Statements Nos. HI and IV—
Hundred-Twentieth Session, 1981.

(ix) Statement No. I—Hundred-
Twenty-First Session, 1982.

[Placed in Library. See No. LT-
3765/82 for (i) to (ix)]

REPORT OP THE COMMITTEE ON
PUBLIC UNDERTAKINGS

SHRI R. R. MORARKA (Rajas-than):
Sir, I beg to lay on the Table a copy (in
English, and Hindi) of the Thirtieth
Report of the Com-mitee on Public
Undertakings on action taken by
Government on the recommendations
contained in the Seventeenth Report of
the Committee on Public Undertakings
(Seventh Lok Sabha) on Coal India
Limited  (Ministry  of  Energy—
Department of Coal).

REPORTS OF THE PUBLIC
ACCOUNTS OOMMTPPEE

SHRIMATI MAIMOONA SULTAN
(Madhya Pradesh): Sir, I beg to lay on
the Table a copy each (in English and
Hindi) of the following Reports of the
Public Accounts Committee:—

(i) Seventy-sixth Report on De-
velopment of a Helicopter.

(ii))  Eighty-fourth Report on

Customs Receipts and Union Excise
Duties.

REPORT OF THE COMMITTFE ON
GOVERNMENT ASSURANCES
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The Government greatly deplore the
incident. The Ministry of Kx-ternal
Affairs have conveyed their regret over
the incident to the American Ambassador
in New Delhi.
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SHRI LAL K. ADVANI (Gujarat):
Who were the persons involved? Do they
have any political affiliations or links. Or,
has there been any contact between them
and the Consulate there?

SHRI NIHAR RANJAN LASKAR:
We are trying to collect all this in-
formation. Only this is the information

STATEMENT BY MINISTER with me.

Attack on UJ5. Consulate-Generars
Office it Bombay

MR. CHATRM/N: Shri Laakar to
make a mo moti statement.

THE MINISTEI OF STATE IN THE
MINISTRY SF HOME AFFAIRS (SHRI
NIHAR J;ANJAN LASKAR): Sir,
according U a report received from the
Govern nent of Maharashtra at about 4.46
px.. on March 25, 1982, four persons we it
to the US Consulate-General's Office at
Bhulabhai Desai Road, Bombay, and
asked for some import-e> port forms.
When told that such f >rms were not
available, two of the persons started attac-
king the Consu' ate staff with plastic
containers with lighted wicks. Forty
others from 0 itside rushed in and started
smashin; the window panes of parked cars
»nd setting them on fire. Four cars ivere
burnt and seven were damaged They also
damaged furniture, flower pots and
window panes of the building The police
guards on duty opened fire resulting in the
death af one person. Thirty persons
including their leader Bandu Shingre were
arrested. T>ie miscreants threw leiffets
purporting to have been issued bv an
organisation called Azad H*id Sena.
Investiga- ti"n of the cas> is in progress.
The Chief Secretary hag assured the US
Consulate Geniral at Bombay of full
protection for the Consulate.
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SHRI OTHAR RANJAN LASKAR:
No. We are collecting it and I think...

MR. CHAIRMAN: 1 think another
statement may be made eta Monday. That
would be best.

SHRI LAL K. ADVANI: This is
perhaps the first incident of its kind In
the country. It has to be taken seriously,
ft never happened before.

MR. CHAIRMAN: After a detailed
statement is made on Monday, you can
ask questions.
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